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Steps taken to make Palace on V\ tvrrk 
commercially viable

9141. SHRI BHEEKHABHAI: Will
the Minister of RAILWAYS i>c pleus- 
ed to state:

(a) what will be the fare lo be 
charged for the tourists far Palace 
on Wheels;

(b) what will be the stoppages and 
running time of this train;

(c) whether the Palare on Wheel* 
will be an economically viable pro-
position; and

(d) if not, what steps Government 
propose to take to make this train 
commercially viable?
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THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND IN 
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLIK-
ARJUN): (a) The fares will be 
Rs. 3525 for the two days/three nights 
itinerary and Rs. 8225 fo* the six 
days/seven nights itinerary on tho 
Paiace on Wheels*

(b) The train is programmed to run 
at night with a day hull at the tourist 
destinations. The two dcO^s/thrce 
nights itinerary will include stoppages 
at Agra and Jaipur and the six days/ 
seven nights itinerary will include 
stoppages at Jaipur, Udaipui, Jaisal- 
mer, Jodhpur, Bharatpur ..;id Agra,

(c) and (d). The fares have been 
fixed at the normal tarill rates for 
ensuring economic viability of the 
project. A precise assessment of its 
viability would however be available 
only after comenrement of its opera-
tion.

Rood accidents in the country

9142. DR. VASANT KUMAR PAN-
DIT: Will the Minister of SHIPPING 
AND TRANSPORT >̂e pleased to 
state:

(a) number of persons dead or 
handicapped in the road :n.-cidcnts in

(■) Year*

197b

19ft i

(b), (c), (e) and (f). In the meeting 
of ihe Transport Development Council 
held on 25th and 26th September. 
1981, a suggestion was made to the 
St^te Government/Union Territory 
Administrations, that in all cases of 
serious accidents Slate Governments 
may consider instituting proper and 
detailed enquiries preferably by an 
outside agency with the active asist- 
•nce of experts to identify the contrl-

the country during ihe last three 
years;

(b) whether the Government has 
asked State Governments to submit 
reports by independent ex peri, agency 
on probe conducted on serious road 
accidents;

(c) if so, how m:my Slates have 
given such reports and the findings 
therein;

(d ) whether the Government has 
decided lo establish a National piobe 
body oi experts to look into fleet 
maintenance of State Road Transport 
Corporations, as well as Public and 
Private Carriers road safety and causes 
of accidents;

(ej whether the Government has 
directed the Stales to create an inde-
pendent post of ‘Commissioner lor
Road Safety'; and

*

(fj if so, how many States have 
(tone so?

T11E MINISTER OF STATE IN THE 
MINISTRY OF SHIPPING AND 
TRANSPORT (SHRI S1TA RAM 
KESARI):

No. of PrrNom Persons 
accidm ts killed injured

1,44.529 ai.Hii 99>4>3

22,595 M«,9i6

M7.g5' 24.085 1, 13.67°

butory factors so that corrective 
measures could be effected and that
the incumbent of a very se;nor C| U n -
judicial post in the State G overnm ent 
could be nominated as Commissioner 
for Road Safety of the State,

The suggestion has been welcomed 
by the council whose members are 
ministers o f road transport of the 
State Governments/Union Territory

1 9 7 9 .............................................................................. 1,42,171




